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555 Matters under APRIL

cheri. Three weeks ago some thou
sands of devotees joined together and 
took out a huge procession with the 
idol and had it installed in the Tem
ple in Vellore Fort.
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•vi) I n s t a l l a t i o n  o f  o r i g i n a l  J a l a -  
k a n t e s h w a r a  I d o l  i n  t h e  T e m -  

. t l e  i n  V e l l o r e  F o r t .

SHRI ABDUL SAMAD (Vellore): 
Mr. Chairman, Sir, it was a long felt 
ardent desire of the religious-minded 
Hindus of Vellore and surrounding 
areas to have the original deity of 
Jalakanteshwara installed in the Tem
ple which is located inside the His
toric Fort of Vellore.

The idol which was removed from 
the Temple some hundred years ago, 
was lying in a nearby village Sathva-

Since that Temple is under the care 
and supervision of Archaelogical De
partment of India, I was told that 
a notice has been served for the va
cation of the idol from that Temple.

In the interest of law and order 
and peaceful atmosphere and in due 
deference to the religious sentiments 
of the Hindu devotees, I appeal to 
the Government of India not to inter- 
fer with the present arrangements and 
allow the people to continue the reli
gious ceremonies according to the 
Hindu religious rights.

If it is necessary, I appeal to the 
Government to bring suitable amend
ments to the Archaeological Monu
ments Act, to allow the people to per
form religious rites without any hin
drance while the Department of Ar- 
chaelogy continues taking proper care 
for the maintenance of that Historic 
Temple.

As the elected representatives of 
the people of Vellore, I make this 
appeal in the interest of maintaining 
cordial relationship amongst the peo
ple giving due recognition and respect 
to the religious sentiments of the ma
jority of the people.

Likewise the Masjid inside the Fort 
may also be handed over to the Mus
lim community for conducting daily 
prayers.

As this matter has become sensitive, 
I request the Government of India to 
take adequate measures immediately 
ensure the continuing of the present 
arrangements.


